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RAID ON A COCHIN FIRM 

f SHRI P. ABRAHAM: 684. J 
SHRI A. B. VAJPAYEE: I^SHRI 
G. K. KAPOOR: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether the premises of a foreign 
firm at Cochin was raided by 
Government authorities on 3rd Dec-
ember, 1964 or so; and 

(b) if so, the name of the firm raided, 
the purpose and the results ol! the raid? 

THE MINISTER OF FINANCE (SHRI 
T. T. KRISHNAMACHARI): (a) and (b) The 
premises of a foreign firm at Cochin were 
searched by the Enforcement Directorate 
authorities on 4th December, 1964, for 
alleged under-invoicing of exports to 
foreign countries. Certain documents 
were seized and these are under scrutiny. 
Pending completion of investigations, it 
would not be desirable to disclose the 
name of the firm in question. 

 

t [VITAMIN *B' COMPLEX 
/SHRI G. K. KAPOOR: 66£>- 

\SHRI V. M. CHORDIA: 
Will the Minister of HEALTH ba 

pleased to state: 
(a) whether it is a fact that the 

Anglo-French Drug Co., Eastern 
(Private) Ltd., Bombay prepares o» 
packs Vitamin B-Complex; 

(b) if so, whether this medicine 
conforms to the standard prescribed 
in this regard and whether it has been 
tested in the National Laboratory; 

(c) whether Government have re-
received any complaints from the con-* 
sumers or the doctors about this 
medicine; and 

(d) if so, what action has been taken 
by Government in thi3 respect]? 

 

 


